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Since the facts are common, both the Petitions are tagged r and to be

Written Submissions along with

M.K. Shrawat
Member (Judicial)

togethe

heard together,

4. The Bench directs to place on record the

evide^nces. Adjourned to 09.11.2017.

Bhaskara Santula Mohan
Member (Judicial)
02.LL.20L7.
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